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29-11-2023 This appeal was called on for hearing today.
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UPON hearing the counsel the Court made the following
ORDER

Criminal Appeal No(s). 152/2013

It is submitted before us by learned counsel for the Narcotics
Control Bureau that the appellant has passed away. The date of his

death and the certificate thereof is not before us.
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Hence, we direct that this appeal to be listed after two weeks

to enable the Narcotics Control Bureau to produce the necessary

particulars.

Crl.A. No. 836/2011, SLP(Crl) No. 6338/2015, Crl.A. No. 2214/2009,

Crl.A. No. 90/2017, Crl.A. No. 344/2013, Crl.A. No. 91/2017,

SLP(Crl) No. 1202/2017, Crl.A. No. 827/2010, Crl.A. No. 835/2011,

Crl.A. No. 77/2015, Crl.A. No. 1826/2013, Crl.A. No. 433/2014 and
Crl.A. No. 1750/2009

List all these matters tomorrow i.e., 30.11.2023

(VARSHA MENDIRATTA) (VIDYA NEGI)
COURT MASTER (SH) ASSISTANT REGISTRAR
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